IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date :

13.06.2025

— Court]amount
Case No.
Fee

1 |R SAHU 146275/2025(13.06.2025  |WP(C) /24191/2020 |7 | v
2 |R saHU 146276/2025(13.06.2025  [WP(C)/37471/2020 |7 | R
3 |R SAHU 146277/2025(13.06.2025 WP (C) /36496/2020 |7 | SR
4 |K C PANDA |46279/2025|13.06.2025 |CRLMA/527/2023 |7 | SR
‘5  nTTHART ‘46281/2025‘13.06.2025 WP(C)/18194/2023‘7 ‘ ‘U ‘
6 |K C PANDA |46283/2025|13.06.2025 |CRLMA/526/2023 |7 | R
7 K DAs 146284/2025|13.06.2025 |ABLAPL/6242/2025|10 | c |
'8 |S K RATH |46285/2025|13.06.2025 |RVWPET/154/2023 |7 | SR
9 |k Das 146286/2025|13.06.2025 |ABLAPL/6239/2025(10 | c |
10 |N PANDA  |46287/2025|13.06.2025 |WP(C)/645/2009 |7 | v
11 |A R JATI |46290/2025|13.06.2025 |CRLMP/136/2024 |7 | v
12 |R K NAYAK |46292/2025|13.06.2025 |CRLMC/1826/2023 |7 | SR
13 |L K NAYAK |46293/2025|13.06.2025 |CRLMP/540/2025 |7 | v
14 |SK SWAIN |46297/2025|13.06.2025 |ABLAPL/6244/2025[10 | c |
15 |A MISHRA |46301/2025|13.06.2025 |ABLAPL/6229/202510 | c |
16 |K.C.SAMAL |46310/2025|13.06.2025 |CRLREV/285/2025 |10 | c |
17 |A SAHOO  |46318/2025|13.06.2025 |ABLAPL/6127/202510 | c |
18 |J.BEHERA |46325/2025|13.06.2025 |ABLAPL/6279/2025[10 | c |
19 |[B.DALAI  |46327/2025|13.06.2025 |CRLREV/231/2006 [10 | c |
3.00,3%3 ‘
20 |J.P.KAR 46328/2025/13.06.2025 |CRLREV/266/2025 |7 DOWN U
LOAD
21 |J. BEHERA |46329/2025|13.06.2025 |ABLAPL/6219/202510 | c |

Total 1174

NIC




